
IN THE HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH

Statement showing Category-wise Institution, Disposal and Pendency of main 

cases for the month of JULY 2021 

Description of Cases Opening Total Total Closing 
Balance of Institution Disposal Balance of 
the month during the during the the month 

month month 

CIVIL CASES 

Regular First Appeal 29416 285 34 29667 
Execution First Apeal 43 0 44 1 

Regular Second Appeal 51963 130 52 52041 

Execution Second Appeal 1 399 2 400 

First Appeal from Order (MACT) 44493 124 265 44352 

First Appeal from Order (Misc) 7376 73 16 7433 

First Appeal from Order (Matrimonial) 1916 7 4 19 

Second Appeal from Order 

Civil Revision 

307 3 310 

14868 200 144 14924 

Civil Writ Petition 83010 2921 1724 84207 

Letters Patent Appeal 4399 101 44 4456 

Election Petitions 26 26 

Recreminatory 1 

Application in Election Petition 

Probate 
28 11 0 39 

4 5 

Matrimonial Reference 0 

Income Tax Cases 

Income Tax Appeals 

1 

1100 9 1091 

Sales Tax Reference 2 

Sales Tax Cases 0 

Sales Tax Appeal 21 21 

Wealth Tax Cases 

0 0 Wealth Tax Appeal 

Gift Tax Cases 0 

Gift Tax Appeal 11 0 11 

Estate Duty Cases 

Central Custom Excise Salt 

Custom Appeals 
Central Excise Cases 

0 

39 0 39 

0 0 0 

74 0 74 Central Excise Act 

Interest Tax Appeals 0 0 0 

Vat Appeals 433 0 434 

0 0 General Vat Reference 
0 Vat Revisions 



Vat Case 

Central Excise Salt Reference/Gold 

Control Reference/lncome Tax 

ReferenceWealth Tax Reference/Gift Tax 

Reference/Excise Duty Reference 

36 O 36 

Civil Reference 5 

Civil Original 15 15 

Civil Contempts 5440 315 65 5690 

Contempt Appeal Civil Petition 18 0 18 

Arbitration Cases 721 63 26 758 

Execution Liquidation 0 0 0 0 

Company Appeals 40 40 

Company Petitions 244 0 244 

X-Objection 1966 4 1 1969 

Transfer Application 1177 116 10 1283 

Review Applications 524 64 32 556 

Civil Suit - Original Side 0 1 

Total of Civil Cases 250126 4423 2427 252122 
CRIMINAL CASES 

Criminal Appeal DB 13681 76 13750 

Criminal Appeal DB Acquital 1848 1 1849 

Criminal Appeal SBB 46253 100 16 46337 

Criminal Appeal SB Acquital 983 0 0 983 
Criminal Revision 16134 131 91 16174 

Criminal Revision (Family) 1734 45 11 1768 

Criminal Writ 2441 1160 1280 2321 

Murder Reference 10 0 10 

Contempt Appeals (Criminal) 122 122 

Criminal Main Misc 55363 5594 4923 56034 

Criminal-Complaint-OJ 
Pet. Us 378 (384) 10295 6 3 10298 

Criminal Reference 3 0 

PMLA APPL 
Total of Criminal Cases 148868 7113 6331 149650 
Total of Main Cases (Civil & Criminal) 398994 11536 8758 401772 
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